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(b)>tf 10 , O ov«riia iau 's  tcheme t to 
m ike good the lo ti  tuffcred by B ibtr m  a 
rtflull thereof 7

T H i  M INISTER OP STATE IN «TH £f 
DEPARTMENT OF RURAL D£V£LOF»' 
MENT IN THE MINISTRY OF 
A aR iC U L T U R E  (SH R i RAMANAND 
YADAV) I (a) No. Sk.

(b) Quattton doci not arlta.

fengU tk!

AaaMaecc C o f t r a f f v  Inctltattraa

3657. SHRI RADHAKANTA DIOAL; 
Will tbe MtDtsier of AGRICULTURE be 
pleased fo tiate :

(a) the flaaacial provuioo. made io. 
Ibe Savciuh Five Year Plao to dcvaiop 
cooperailva jo ttiiu iioat io the couiufir;

(b> »h«ih«r fwdalifiet bav« bm a  leoi
to State OovcrooieQtt to develop aod 
tirca iiheo  ibe co-operauve loiiituiioni 
fuocfiootog uodcf tbfm; aod

(c) if io. the detaUt thereof ?

THE MINISTI R OF STATE IN THE 
DEPARTMENT OF FERTILIZERS IN 
THE M IN ISIR Y  OF A G R lC yL T U R fi. 
(SHRI R. PRABHU; : (a) Tbe State aod 
Central Sector Plaoi cov ita tt an outlay of 
Ra. 147a crora oa  “ C o o p m ilo a* ' io tbe 
Scveaib Five Ycac Plao.

(b) i s d  (c) Tbe ttra te ty  for coopera-
tive devetopoM l io tb« Savesib Fi¥o 
Year Plao eov isa tti  th e .  fo l lo m o i.  maio 
tatki,

(I) Comprchcniive davcloprocot of 
priisiary a incu ltu ia l credit tocie^ 
llee to  fuocfioa a t  fualtjpttfp^w 
viable uoiiat;

(li) Raatigmseiii o f  ih« policiet aod 
procaduraa o f cooparaiivet to 
•xp«od tha flow of credit aod 
anaurt n p p ty  of Inputa aod

lecvieet p a ^ o l a r l y  to tbe weaker 
tectiooi ;

(til) Takiog up of ipecial coopi»^ii!9^̂ 
programoies for implemeDtatioo 
ioi tbe und sideve lo^d  Si&iet 
eipecially io the Nortb-Eattero 
Region;

(iv) SireoglbeQing tbe coosuiBer 
cooperative moveiBeBt io, urban 
a t well as rural areas to  that it 
cao play a pivotal ro e io tbe 
public dJttTibutioD sytiem; aod

(V) Promoting profettiooal manage- 
mcot aod itrcogtbeiitng o f  effec-
tive traioiog ficilities for impro-
ving the opcriiiooal elhcieocy.

Davflopaieat of women and'ebUdraa la 
raral a rea i Id  Aodhra Pradetb

3658. SHRIMATI N. P. JHANS
LAKSHMI : Will tbe Minisier of A GRI-
CULTURE be pleased to slate :

(a) whether tbe dittricta suggested by 
Goveromenl of Aodhra Pradesh for the 
developmeot of womeo and children io 
rural areas have been approved under tbe 
i c t e n e  of •Development of Women and 
Cbildero io Rural Areas' ; aod

(b) if not, tbe reason iberefor 7

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT IN THE MINISTRY OF A G R I-
CULTURE (SHRI RAM ANAND 
YADAV) : (a) and (b) The programmo
*DevelopmeDt of Womeo & Cbildreo io 
Rural Areas (DW'CRA)' is beiog imple. 
menied io some districts alt over tbe 
country selected according to laid-dowo 
criteria. The programme was tmplemented 
in three districts viz Cuddapab. Srikaku- 
lam and Adilabad io Aodhra Pradetb 
tioce Itt ioceptioo. lo 1986*87 the progra-
mme wat to be takeo up io two addU ton i 
dlstricls of Aodhra Pradesh. However, 
the State Government propoied three 
dittricta. Since ooly two diitnc li could be 
taken up, altar caoauUatioo wilb tb t
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2

T  4> ■

3.

Babrala

Fertilizer

Project,

Shafaiabao-

pur  Fertili-

zer  projcct

M/s.  Tata  Ferti-

lizers  Limited

M/t.  Apeejay 

Fertilisers  Lid.

85.00

75.80

'Ir';
(c)  The  progress  of  Implemcntalion 

of all  the  gat-based  projects  is  reviewed 

regularly  and  tbe  promoters  have  bcco/ 
are  beiog  idvised  to  expedite  the  execu- 

cioo  of these  projects.

TV  relay  centre  at O»colf in  PrAkaiata 

dis'rirt

3661,  SHRI  C.  SAMBU  :  Wilt
the  Minister  of  INFORMATION  AND 

BROADCASTING  be  ple'̂ied  to  sta'e  :

(a)  whether  there  is  any  proposal  to 
tct  up  a  one  Kilowaft  capacity  T.V.  relay 

centre  at  Oogole  in  Prakasam  dKtrici 
during  1987-R8;  and

(b)  if so,  the  derails  thereof ?

THE  MINISTER  OF  STATH  OF 

THE  MINISTRY  OF  INFORMATION 
AND  BROADCASTING  (SHRI  A. K, 

PANJA)  :  (a)  and  (b)  No.  Sir. Hoa-
ever,  a  TV  relay  cenlrc  with  a  100  W 
capacity  trarjstniticr  is  proposed  lo  be 
installed  and  comnn'sstoned  at  OnKote 

during  1987-88.  Site  for  the  centre  has 
been  selected  and  orderi  for  the  required 

equipment also  placed.

[Translation}

Financial  attlitaoce for  drinking 

water  in JttuojbaDn

3662.  SHRI  M O H D .  AYUB 
KHAN  :  Will  tbe  Mminer  of  A G R I-
CULTURE  be  pleated  to  state  :

(a)  whether  Uoioo  Governmeot  have 

under coostderatioa any  scbcme  to  pro> 

vide  finaocial  aod  other  assistance  to 
Rajasthan  Goveffimeot  to  provide  driok* 

iog water  facility  io  Jbuojhunu  district

in  Rajasihan,  particulirly  hill  areat  of 

Udaipurwati  and  Kheiari;  —

(b)  if so.  the  details  thereof;  and

(c) if Dot,  the rcaions therefor ?

THE  MINISTER  OF STATE  IN  THE 
DPPARTMFNT  OF  RURAL  DEVELOP-
MENT  IN THE  MINKTRY  OF  AGRI-
CULTURE  (SHRI  RAMANAND 

YaDAV')  ;  (a)  lo (c)  Though  provision
of drinkinp  water  i*  a  St̂ie  lubjcct  and 
Stoic  Goveromcnts  plan,  formulate  and 

implemeni  rural  water  supply  schrmet 
under  ihe  Slate  scctor  Minimum  Needs 

Pfoframmc ((N!NP)̂  the  Government  of 

India  supplements  the  efTorti  of  the  Slates 

by  providing  fininĉit  aŝtsfan.c  under  the 
Centrally  Sponsored  Acceterafed  Rural 
Waifr  Suppiv  rrofrarrme  (ARWSP). 

Schemes  prcpaied  by  St̂ie  Governments 

for  implementatiun  under  ihs  ARWSP  are 
submitted  for  technical  clearaocc  to  ti e 
Go\erDmeot  of  India.  No  rural  drinking 

water  supply  scheme  pertaioing  to  Jhun 
jhunu  dtsii'ct  has  b  en  submitted  ̂ y 

Rdjasthan Go\ernmert for  clearance  under 
the  ARV̂SP  rn  l986-r7.  As  such  the 

(■'  'rfnm ent  of  India  rot  hâe  ureter 
c  iJetiih n   a'  prcviui  any  scheme  for 
providiog  drinking  water  facility  in  Jfcun- 
jhunu  district.  In  1985.S6, 89  schemci  for 

covering  141  villages  in  Jhonjbunu  district 
at  a  coit  of Rs  5.  6  crores  were  sanctioned 

under  the  ARWSP.

[English]

Coverage of hUI/tribal  arcai  by  ETV 
proicrainoirf

3663.  PROF.  NARAIN  CHAN

PARASHAR  :  Will  the  Mioiiter  of

INFORMATION  AND  BROADCAS-
TING  be  p'eased  to  state  ;
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?]n]qke /30 1/4 02/

R`ukcai]j`>h
% É b -%

Qh
~G - h

 2.,.
@Y< (( 43,4 54,.j-jfH:<% à

@kp^e][F
9 ^h H p%,

/31
FJ 5/,. d ã * G 5 ,.

_k_^eA(j
* É b &pn

//
É:É R 62,/ (0,Én

Qnki^]u
/ ,,p p @ , * * Ñ1,ÑS,/,e E 71*5 SF T,ye

QnÉÉ^bp5+hS Q3 LB(3 1.& + %3(+



Written AMSweri m i
t n ?

Written Answerg

f ^

K ' '

WWWWWWWWWWWWWWWWWWWWWWWWrrrrrrrrrrrrrrrrrriiiiiiiiiiiiiiiiiittttttttttttttttttttttttttttttttttteeeeeeeeeeeeeennnnnnnnnnnnnnn AAAAAAAAAAAAAAAAAAAAAAMMMMMMMMMMMMMMMMMMMSSSSSSSSSSSSSSSSSSwwwwwwwwwwwwwwwweeeeeeeeeeeeeeerrrrrrrrrrrrrrrrrriiiiiiiiiii mmmmmmmmmmmmmmmmmmmmmm iiiiiiiiiii
t n ?

WWWWWWWWWWWWWWWWWWWWrrrrrrrrrrrrrrrrrriiiiiiiiiiiiiiiiitttttttttttttttttttttttttttttttttttteeeeeeeeeeeeeeeeennnnnnnnnnnnnnnnnn AAAAAAAAAAAAAAAAAAAAAnnnnnnnnnnnnnnnnnnssssssssssssssswwwwwwwwwwwwwwwwwwwwwweeeeeeeeeeeeeeeerrrrrrrrrrrrrrrggggggggggggggggggg

fffffffffffff ^̂̂̂̂̂̂̂̂̂fffffffffffffffff fffffffff 

KKKKKKKKKKKKKKKKKKKKKKKKKK '''' '



Writtgn Angmn (SAKA) WrUten A^twMn 9^

5
-p

i

_ ! .

[TremilatiQm]

10

WWWWWWWWWWWWWWWWWWrrrrrrrrrrrrrrrrriiiiiiiiiiiiiiiiiiiiiitttttttttttttttttttttttttttggggggggggggggggggggnnnnnnnnnnnnnnnnnn AAAAAAAAAAAAAAAAAAAAnnnnnnnnnnnnnnnnnnggggggggggggggggggggggmmmmmmmmmmmmmmmmmmmmmnnnnnnnnnnnnnnnnnnnnnn ((((((((((((((((((((SSSSSSSSSSSSSSSSSSSSSSSSAAAAAAAAAAAAAAAAAKKKKKKKKKKKKKKKKKKKAAAAAAAAAAAAAAAAAAAAA)))))))))))))))))))))))) WWWWWWWWWWWWWWWWWWWWWWWWWrrrrrrrrrrrrrrUUUUUUUUUUUUUUUUUUUUUUUUUttttttttttttttttttteeeeeeeeeeeeeeeennnnnnnnnnnnnnnnnnnnn AAAAAAAAAAAAAAAAAAAA^̂̂̂̂̂̂̂̂̂̂̂̂̂tttttttttttttttwwwwwwwwwwwwwwwwwwwwwwwwwwwwwMMMMMMMMMMMMMMMMMMMMMMMnnnnnnnnnnnnnnnnnnnn 999999999999999999999999999999^̂̂̂̂̂̂̂̂̂̂̂̂̂̂̂̂

5555555555555555555
-pp-pp-p-ppppppppppp

iiiiiiiiiiii

________ !!!!!!!!..

[[[[[[[[[[[[[[[[[[[[[TTTTTTTTTTTTTTTTTTTrrrrrrrrrrrrreeeeeeeeeeeeemmmmmmmmmmmmmmmmmmmmmmmiiiiiiiiiiiiiiiillllllllllllaaaaaaaaaaaaaaaaaaaatttttttttttttttiiiiiiiiiiiiiiiiQQQQQQQQQQQQQQQQQQQQQQQQQQmmmmmmmmmmmmmmmmmmmm]]]]]]]]]]]]]]]]]]]]]

1111111111111111000000000000000000000



WrhUB Ansmifi h

I ,

1

' f £ n r m /
at.:-

- 

I i * ’

>  :-

Ho,

p

i ‘

t



im iS A K A * WrhttH A iu m n

*i9-’ 5 "J '

I -

h :.0 :

i-  -



W^tiiin^ Wrliten AHSwer$ %

1

&



91 %
A

CHAITRA  i ,   iiK)9 f M £ i l ) Written Amwert 98

I
f

2 '  3 4 5  .

16. Nifiliod 3 3 N.A.  '

n. Oriua ' 3271 3302 40

18. Puojib — —

1% Rajafibao 729 1037 100

20. Sikkim  ' 3 4 N.A.

21. Tamil  Nada 1014 1264 350

22. Tripura — — —

23. Uttar  Pradesh 2511 316a 633

24. Wetl  Beogat 2266 r 2296 146

25. A  &  N  l i t a n d f — — —

26. Chandigarh — — —

27. Dadra  &  Nagar  Haveli — — —

28. Delhi — — —

29. Goa.  Damao  and  Diu — 1 —

30. Lakdiwlwvef) ------- — —

31. PoodteheiTy 3 6 —

Total 17733 19962 2183

Stafaifal II

•

Minimum Needi  Pfogrammc  (Rural  Roads)—VIIlaget  with  Population  1000—

1500  lioked  with  roads

St.

No, Siate»/UTi.

No.  of villages  vet 

be  connected  with 

weather  roads  (as 

1  4.1986)

to

all

00

Targets

VII  Plan 1987-88

1 2 3 4 5

1. Andhra  Pradesh 3017 9S4 5

2. Arunachal  Pradesh 3! 16 —

3. Aitam 19 6 .

4. Bihar 3128 269 55 -  .  ̂
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I 2 3 4 5 .

5. O u jir t t 367 —^ 110

6, HaryiQft 5 — —

7. HImachil Pradesh 47 — . 2

 ̂ 8. Jammu &. Kashmir 37 — 4

9. Karnataka 1624 159 30

10. Kerala — — —

n .  Madhya Pradesh 2089 — 75

12, Maharasbtra 1539 — —

13. Manipur 134 35 44

14. Mcshalaya — — —

15. Mizoram 22 7 2

16. Nagaland 5 — N.A.

17. Orissa 2408 1128 40

18. Punjab — — —
%

19. Rajasthan 979 82 40

20. Sikkim 7 — —

2K Tamil Nadu 1582 373 75
i'

22. Tripura 31 — le

23. Uttar Pradesh 5788 805 400

24. West Bengal 2558 — 90

25. A & N Islands — — —

26. Chandigarh — — —

27. Dadra & Nagar Haveli 3 — 2

28. Delhi — — —

29. Goa, Daman and Diu — — —

30. t a k  shad weep — — —

31. Pondicherry 1 23 —

Total 25421 3858 980
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T H £  MINISTER OF STATE IN THE 
.DEPARTM ENT OF F E R IIU Z E R S  IN 

THE MINISTRY OF A G R IC U U U R E  
(SHRI R. PRABHU) : ( i )  No fpeciat 
allocaitoo bas been made to Keraia for 
d m lap a ic ii t  of coconui. However, ibe 

/foHowiog scbemei i rc  being iniplcflieiiieii 
by ib« CovODUt Dtve opmcot Board io 
Kerala :

1. Project for ibc cxpansioo of art* 
uoder cocoout.

Project for providing isiistaocc 
for frrigaticn fadlities to coconut 
growers.

ic«les wbicb tbey were drawiog prior to 
tbe recommcDdatioDs of tbe Fourth Pay 
commiuioQ ? •

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI D ALBIR,SINGH) ; (a)
and (b) T be matter is uoder active coosi- 
deratioo.

(c) Pending a decision, bouse building
advance is being fancttoned . on the basts 
of pre-rcvtfcd pay, as mentioned in tbe
oflice Memorandani given below.

No. I/l70i5/6/83/H.IU

3. Project for productioo and distri-
bution of TXD hybrid seedlings.

4. Eslabliihment of Hybrid Seed 
Gardens for ftfoduction of DXT hybrids.

(b) During I9tt6 tt7, the total ouitay 
approved for the above schcme« fi»r Kerala 
it R i . yo 16S takhi, of which the Board’s 
share is Ri 19 262 lakhs and that of the 
Kera'a State Government Rs. 1 0 . ^  Ukhs

Governnicnt of India 
Ministry of Urban Development (Housing-
111 Section) New Deihi. dated the 27th 
October. I9«6.

OFFICE MEMORANDUM

Subjcct : Admissibility for grant of 
House Building Advance—  im» 
plementation of Fourth Pay 
Commis<(ioD recommendations.

(c) Yes, Sir.

H *«jt (MiIMiag advanra lo Gofcrasiral

3690. SHRI KAMLA • PRASAD 
SINGH : Witt the Mmttter of URBAN 
DEVELOPMENT be p!eafcO to state :

(a) whether Union Government have 
decided the maximum/minimum limit*of 
boute building advance admtsi'ble to 
Central Govtrnmenl employees after the 
recommendations of the Fourth Pay Com* 
nisiion ;

^ he undersigned is directed to say 
that pending decisions oo revised eligibility 
conditions etc.. it bai been decided tbat 
**Basic Pay" that would have been drawn 
by the Govt, employee but for fixationiof 
his pay in ihe revised scale, should be 
taken into account for the purpose, of 
dciermining bis eligibility for House Build 
tng Advancc. In respect of Governnicnt 
servants wbo arc appointed to difTerent 
posts on or after 1.1.86. i e. the .data  of 
iniplcmcniation of (he Pay Commisaioo's 
rccommcndations, tbeir t pay for the pur-
pose of eligibility will be “ Notional Pay” 
which they would have drawn in the pre-
rev iscd scale but for the iiitroductioQ of 
(be revised scales. ^

(b) if the details thereof and if 
not, tbevtime by which a decision will 
be taken in thia regard ; and

(c) whether Union Qovefnmcnt would 
grant houso building advance to the appli* 
canti who bad applied during the last 
two montbt according to their old pay

. . Sd/-
(S. Balakri&bnan)

Under Secretary to the Govt, of India 

T i :  ...

1. All Mini$liic4/Dcptts, of Govt, of 
India
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(c) wbether GovermBetit have entered 
Into any contract for sending nurses and 
bumao labour to foreign coyotries; and

(d) If 10, Ihe detiHs thereof 7

THE MINISTER OF STATE OF 
THL MINISTRY OF LABOUP* (^HRI 
P* A. SANGMA) : (a) and {b) Yes, 
Sir. The decline in ibe outflov^ of Indian 
labour predomiointly lo Middle East it 
due to acooomlc recession, slowing down 
of (he developmental process due to fall 
in oil revenues and ihe procets of replace- 
meni of emifrani workers with that of 
native workers.

(c) and (d) Wc have entered into a 
Manpower Agreement with ibe State o^ 
Qatar for regulating the entry of Indian 
Ubouf and also for safeguarding their 
iniere^ts The Agreement provides for a 
mode) employemeni contraci and a machi-
nery for eipcdltious sctrlcmeni of the 
complaints of workers.

{TraHitutlffi*/

A llo tn irv t  o f  laod to ri>-<»|>rra(tve 

hoes! Of a a t i t l l r s

3716 SHRI BALWANT SINGH 
RAMOOWAIIA :

SHRI TEJA SINGH DARDI :

Will the Minister of URBAN DEVE. 
LO rM I NT be pleased to slate :

(a) bre.ik*up of all loopcrative 
house biHtding socieMes inctydiDg group 
houtrng, registtred with Delhi Develop* 
meot Aulhorily;

(b) names of societies which were 
rrgisKrid moic Ihan 15 years ago but 
have not been able to give plot of land or 
flat to (heir members so far; reasons there-
for and reniedial steps takeo;

(c) names of socictlet whose Manag-
ing Cotnmilen have been cooiiouing 
beyond atatu(ory period and steps laken

' to remove such commiflees and eotrutl

their maaatcflieBt to duly elected bodies 
o r to  an adm lD jttrator;

(d) the number of societies wbicb are
yet to le t (aod from the DDA despite 
loFg outstanding assurance by Govern-
ment; and ,

(e) tbe (im^ by wbicb these societies 
will be allotted land and whether the laod 
pri:e will be of the date when they were 
assured of land or at tbe current increased 
pricc ?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP-
MENT (SHRI DALBIR SINGH) :

(a) The total number of registered 
cooperative group bousing socteiies in 
Delbt it 2001 as detailed below :

(I) No. of Societies registered 
prior to 1985 ... 586

111) No. of Societies registered 
after June, I98J 1415

(b) and ic) The informtion is being 
collected and will be laid on the Table of 
the House.

(d) 1220.

(e) The scheme for allotment o
land lo these societies is being formulated 
to con&u<iatiDO with (he various concerned 
agencies. As soon as the necessary for- 
mulities are compleicd, applications will 
be invited from ibese societies through 
advertisement in the press and (he allot-
ment will be made on *Fint come 6rtt 
serve* basis. No definite lime schedult 
for the purpose can be indicated at pre-
sent. As regards price to be charged for 
the land from (be societies, the matter is 
under active considemtioQ of tbe D D.A / 
Delhi Administration.

(EngtishJ

National Agrlcallaral Fair

3717. SHRI S. M. G U R A D D !:
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years;

Year

19g3-g4
1914-85
1985-86

ProductioD (MT)

3600
12500

Nil

• (b) aod (c) Altbougb, iotitlly. pro-
ductioa of Sulphuric acid was sufficieot for 
Ibe onanufacture of both end.products 
and phosphoric acid, later, due to change 
in product patters, a smaller quamity of 
tbe Sulphuric Acid produced in FACT 
plants hai become available for utiltzation 
for the production of phosphoric acid. 
Besides, other factors. like power cut and 
water lahoity, also affect the capacity 
otjlizatjoo of tbe phosphoric acid planii.

The capacity utilization of the pho<i- 
pboric acid plaots. both at Udyogamandal 
and Cochin Diviston, during Ihe last three 
years was as follows

Year Udyogamandal
• Divisioo(%)

Cochin
Divtsion(%)

1983.84

1984-85

1985-86

56

62

45

33 

36

34

. THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION fN THE MINIS-
TRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA) ; (a) Yea, 
Sir.

(b) The crop production technology
and package of practices are being develop* 
ed through All lodta ' Coordinated Re-
search Projects namely (i) AgTOoomic 
Research (it) Water Management (ill) Weed 
Control and (iv) Long Term Fcrltliztr 
Experiments.

Tbe proven technology related to tbe 
crop rotation and other package of prac-
tices is being poputariied through tbe 
following major programmes.

(i) Under the Agronomic Research 
Project every year about 10,IW  
trials are conducted under the 
scheme eoiitilcd, *'Experimenu oo 
Cultivator's Field.

(ii) The proven technology is bciog 
di&seroinateJ through programmes 
like National Demoosintioo. 
Krithi Vigyan Kendras, Opera- 
lioral Reicarch Proiects and Lab 
to Land programme.

(d) while gypsum is obtained as a by-
product during tbe oiaoufacture of phoi- 
pboric acid, ca'ctum carbonate is pro'iuced 
u  a by-product when ammooium sulphate 
is maoufacturcd through tbe gypsum 
route.

ExperJmeati on crop rotatloo

3736. SHRI RAM PYARE PANIKA: 
Will tbe Minister o f  AGRICULTURE be 
pleased to state :

(a) whether aoy expenmenis on crop 
rotation were made by agricultural scien-
tists In the country; and

(b) if so, the steps being taken to 
maka crop rotation system popular among 
farmers with a view to enable them to 
tocreafe the yield from their farms 7

(iii) In all the State Agricultural Uni- 
veriiiies and Central Research 
Institutes, Ihe *Kisan Mela* and 
‘Kisao Diwas' are organized io 
Kharif and Rabi seasoo lo ac-
quaint the farmers with ibe latest 
technology.

(iv) Tbe Central and State Depart-
ments of Agriculture are engaged 
In cxteosion prograinmei for 
transferring the proven techoology 
to cultivators for adopiioo.

(v) Tbe publications io popular local 
languages are beiog brought out 
aod distributed to farmers by 
extensloo wings of State Depart-^ 
meots of Agriculture aod State 
Agricultural Uoivertltlet.
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Stateaesl-U

Deiiits of proieou apprc*v«<l  u n d e r ̂  

(b# Rural  Liodtess * Employmeot • 

Guiriote«  Progrimme io  Bihir

PericMi  N o .  of projecti Approved cotl 
approved (Ra.  io  lakh}

1 (2) (»

1.  S U t h   P l a n   66

2.  1985.86  9

3.  198647  13

(upto  16 2.19̂7)

11526 65 

7501.20 

14978.3J

[EMgtitkJ

Uceaiivt graaif for iluai  iBproteneot la

Orlftt

3769.  SHRI  CHINTAMANI  JLNA  : 
Will  tbc  Minister  of URBAN  DEVELOP-

MENT  be  pleated  to state  :

(a) ih> ichcmt  of̂  C<®tial

tneffUiv® grtni for  m ̂ v tittm   of ilum 
dwelleri  in  urban  areat  was  introductd;-

(b)  the  detail! of tbe  ftrant  given

under  ibb  tcbcm* lo  difTereat  States
Including  the  nuaibei,  of  bw ficiariei

covered.  Sui«-wtŝ

(c>  whether  ibi«  gram  was  on ad hoc 

•rrangeoîat  aod If so, the reaions  thereof 
and  Ibc  date of iti-dtacontiauatiee;

(d)  whether  Govemment  of  Origia
requested  for  the  grant  of  Rs.80 lakbi 

under  this  scheme for  1985*86  ai  veil  as

1986-87  Since  a i  m ̂ h   am ount  was  already 

spent  by  tba  State  Government  in  each 
of  those  two  years  from  tbeir  own 
resourco;

(e)  if so,  the  response 

GovcrmDent;  aod
of  Union

( f )  if so*  tbe  icbeme  has  beeo  dis

continued.  sioce  when  and  whether it  ia 

proposed  to  revive  tbe scheme  ?

THE  MINISTER  OF  STATE  IN 
THE  MINISTRY  OF  URBAN 

DEVELOPMENT  (SHRI  DALBIR 
SINGH)  :  (a)  to (c)  Under tbe  Scheme  of 

EovirontsefitaJ  Improvement  of  Urban 

Slumi,  Central  incentive  grants  were  pro* 

v<ded  to  States for  additional  coverage  of 
slum  dwellers  durinĝthe  last  two  yean 

of the 6ib plan.  Tha  was  i   temporary 
measure  aimed  at  realising  the 6tb  Plan 

targets  A  statemeot  ̂indicating  the  Siate 

wise  funds  released :;and  slum  dwelleri 

benefited  is  given  below.

(d)  to  ( f )  The  Scheme  of  Ceotra
iDcemive  grants  has  bees  discontinued 

during  (he  1(b̂  P>aD.  The  Govt,  of 
Orista  bid  come  up  rwith  the  request  for 

releftiie  of  Rs  80  lakhs  but  tbey  were 
informed  oa  12.12.85  that  the  scheme  was 

discontsmî.'  Tbey  were  requested  to 
explore  the  poHibilitjrof locating the funda 

out  of their  Stale  Aoaual  Plan  provisions.

There  is  no  proposal,  at  present, for 
reviviQg  the  scheme.
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TV f td l t t ie i  to tribal areas

3855; SHRI P, KOLANDAIVELU :

SHRI PRATAP BHANU 
SHARMA :

Witt Ibe Minister of INFORMATION 
AND BRQADCASTING b€ pleated to 
sitta  :

(a) whether TV faciiities have been 
eiteoded to ail the tribal areas; tod

(h) if not, tbe time by which it will be 
doDe ?

THE MINISTER OF STATE OF 
THE MINISTRY OF INFORMATION 
AND BROADCASTING (SHRI A. K. 
P A N JA ): (a) No, Sir.

(b) TV Service is at preseat available
10 ths wbolf or parts of 96 tribal districts 
of the country. Oo impenienfaMon of 
lohemes included io the Seveotb Plan of 
Doordarsban, ail tbe tribal districti of tbe 
ctUQtry are expected to be covered by TV 
aervice, wholly or partially.

Setting op of TV relay centre at Nalgoadj

3856. SHRI M. RAGHUMA REDDY: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleaded to 
state :

(a) whether there is any proposal for 
Sitting up of a T.V. relay centre at 
Nalgoodi in Aodbra Pradesb;

(b) if so. when it is likely to be set up 
asd  Ik}w much area witl be covered by it; 
Aid

(c) if not, tbe reasons therefor 7

I THE MINISTER OF STATE OF 
THE |M IN IS T R Y  O F IN F O R M A T IO N  
AND BROADCASTING (SHRI A. K. 
P A N JA ): (a) No. Sir.

(b) D o ti  not arise

(c) Laffe parti of Nalgonda cTiitrkti 
Aie within the service area of high power 
(10 KW) T.V. traQunltters at Hyderabad

and Vijaywada. Extension of TV service 
to the remaioiog uncovered pans of the 
country can be carried out only in a 
phased manner depending upon future 
availability of retources for this purpoae.

Allocatioa for improreoieat of roaditlofi 
of farmers ia Karaataka

3857. DR. V. VENKATESH : Will 
tbe Minister of AGRICULTURE be 
pleased to state :

(a) whfther Union Governmeot ha^e 
provided any Scbeme-wiac amount to

and 1V86-JJ7 to improve (be condition of 
farmers and labourers;

(b) if so. the details thereof; scheme- 
wise;

(c) whether the nmount provided ia 
adequate to meet the State’s requirements 
and if so, tbe details thereof; and

(d) tbe basis of its distribution during 
Ihc Seventh Five Year Pl«n 7

THE MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS IN 
THE MINISTRY OF AGRICULTURE 
(SHRI R. PRABHU) : (a) and (b) Union 
Government provide Plan assiftilDce lo the 
Sutes tn the form of btock grand & loans. 
Such auistance is, boMirevcr. not related 
to any head/sub head or individual pro* 
grammes. Funber, for implementation of 
certain schemes io the States und«r tbe 
Central and Centrally Sponsored Seclon, 
additional anisiance is provided. A list 
01 major beads of development, covering 
Central and Centrally Sponsored Scbemea. 
which are being Implemented in the State 
of Karnataka vis-a-vis tbe amount relea-
sed as Central assistance sgainst each 
bead development during 1985-16 and 
1986-87 In respect of the DepartmMt of 
Agriculture & Cooperation aod Depart- 
naent of Rural Development for improving 
the condittoiii of farmers and labourers ii 
given in tbe statement below.

(c) On the eve of every Aonual Plan;
detailed d^iconioQS are held with th i
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13. Rajiitbao

14. Sikkim

15. Tainil Nadu

(vii) Ferozepur

(VitI) Faridkot

(i*) Jullaodbar

(i) Aiwar

(ii) Bharatpur

(iii) Bhilwara

(iv) Bundi

(V) Cbiltor

(Vi) Dholpur

Gangaoagar
(viii) Jaipur (iocluding D am u)

(H) Jalore

(*) Jbalawar

(xi) Jodhpur

m Kora

(liii) Neiaor

(liv) Pati

(XV) Sa»ai Madbopur

(wvi) Took

(i) Eottre State at 1 dutrict

(0 Chengalpat^u

(ii) South Arcot

i 'm North Arcot

(iv) Dharmapuri

(V) Coimbatore

(Vi) Periyar

(Wf) Tiruebirapalli

A m Salem
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(•)  wbethrr  tbe  Doibt  Oevelopmmt 
Autbority  hai  lubmittcd  a  ocw  bousing 

tctieme lo alMw pfivaie  buiider̂  to  U«vc!op 

tk tt  aod  coQiirucc  dweiLog  uoiis  if  to, 
tbe  broad  featuret of ibii  fcheiBe;

(b)  wbelher  Government  have  appro-

ved  it  if to,  tbe  improvemcots  if  any;

(c)  Ibe  prccia'iom   taken  to  ebeck- 
ticafitioo  of  coftt,  profiieertog  aod 

malpfaciiccs  tike  u«e  of  vub-ttaBdard 
maierlal  by  tbêc  buHdert;

(d)  whether  ibis  scbcme  envisages 

building  of  bt>uta>  far b:gticr income, 

muldlo  ioĉ me and  lower  lacoio  groupf 

only  or  for  weaker  tccttocu  aod

(€)  Ibe  tinaacing 
icIiciDe  ?

pattern  of  liuk

THE  MIMSTL'R  OH ST \ T t   IN  THE 

MINISTRY  OF  C’RUAN  DEVELOP-
MENT  (SHRI  DALBIR  SINGH):  i«) to 

<e) A  propaul to âkkuIc private bu  iJcn 
to  the cuatiriK:t!on of hou»jog auivity il 

Dtlbj  li  uoui.r  coasiderition  of  the 
Government.

evoke  botb  app«eeifltioa  aod  criticism 

d e p e n d in g   OD  tb e  r e la t iv e   ta ste   o f   t h e 

viewers.

Clo»«re of  teeds  praceafciag p lao ti

mi,  SHRI  BALASaHEB  vikhb
F A flL   :  Will tte  Mioister  of  AGRI* 

CULTURE  be  pleased  (o  state  ;

(a)  wbelher  it is a  faci  that  World- 

Biiok-fuoded  piûrauioie  ot  ueveloping 

better  icedi  bd&  tareti  oniy  moderately;

(b)  if 10.  tbe  ieaM>iu  thereof:

(c)  whetber  it  ik  also  a  fact  that  some 

public  sector  seed  procestiog  p ’ants  are 

heading  toî ards  ctoturc;  aod

(d)  if lo.  the  rcaiooa  thereof  aod  the 

$icp»  taken  to  revive  these  uoiis  ?

THE  MINISTER  OF  STATE  IN THE 
DlirARTMENT  OF  FERTILIZERS  IN 

THE  MINISTRY  OF  AGRICULTURE 

(SHRI  R.  PRABHU)  :  (aj  No,  Sir.

Swicy uf fiêcrt* retpoetr tu prôraaaics

t e k r a f t l   l>]r  0 « o r d a t f t ‘« B

3866.  SHRI  R A V   DHA N  :  Will  the

Minliler  of  INFORMA 1 ION  AND 

BROAIX  ASMNCt  be  picâed  to  Mate  :

(a)  whether  Doofildr̂han  has  made 
any  turvey  o  ibe  viewers*  rctponsc  to 

(be  vari >ut  regular  pro||r4>Tt'ne$,  such  as 
Hlodi  Filrni,  televtu  it  M̂rdrat. Calcutta, 
Bombay  aod  Delhi,  and

(b)  if so,  tbe  detaiU  thereof?

THE  MINTS FER  OF  STXTE  OF 
THE  MINISTRY  OF  INFORMATION 

AND  BROADCASnNG  (SHRI  A.  K. 

PANIA) : (a) Yci, Sir. Vicwen, reiclions 
•re  cootiantly  monftored  by  Director. 

Audieoce  Reteirch  thruygh  weekly  feed 
back  from  AuJien«c  Reicarch Units 

located  at  dtffereot  Kendras.

(b)  Doordttfaha«  tclecatt  îograiRmci
lo QUm to tlM mtl(9  ol  various  tectiona

of viewtn.  Tbe  progiiafliet.  therefore.

(h)  Does  not  aiite.

(c)  and (d) Seed  Proctsiing  Planti  ar

k»cafeil  around  ieed  producticn  areas. 

Any  vht̂  in  the  production  areas  due  to 
var»cty  of  rea«oni  such  as  incidence  of 
pes(s/di:̂ea<et  or  other  cconemic  factora 
can necessitate the  shifting  of  locations  of 

the  processing  plants.  However,  processing 

plants  of the  Central  agencies  like  NSC/ 
SFCT  arc  not  being  shifted  at  present.

Manufacture of cffuipment by S ̂IL eadeff 

licence  from  NKK,  Japan

3K68.  S H R I   B AL A SA HE B   V I K H E  

PAT IL  :  Wiil the  Minister of  STEEL

and MINES be pteased to state  :

(a)  whetber  the  Steel  Aulhority  of 

India  Limited  bave  got  licences  from 

NKK,  a  Jipincse  company,  for  the
manufacture  of  equipment  and  sys'eni 

deugns developed  by  tbat  compaay io  the 

areas  of  blast  furnace,  caat  house  sleg 

graoulatios  aod cootiouous aDQealiog;  ta d
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the  Eaitern  Regioo  aod  tbe  other Id the 
Wettaro  Regioo  are  belog  proposed 

during  tbe  Seventh  Plan  period.  In 
addition,  farmers  are  being  imparted train-
ing  through  89  Krithi  Vigyan  Kendrai 
and  18  Agricultural  Univeraities  under 

tbe  auipiciet  of Indian  Couocil  of  Agri> 
cultural  Research.  The  teiting  of  farm 

implements  for  research  and  development 

purposcf  is  being  undertaken  by  tbe
I.C.A.R.  at  tbe  Central  Initltute  of 

Agricultural  Engineering,  Bhopal  and  at 
the  Atl  India  Coordinated  Research

Projects 00  Farm  Implemeoli  and 
Macbioca.

Tbe  number  of trainees  trained  State- 
wise  during  tbe  last  three  years  at  the 

Farm  Machinery  Training  &  Testing 

Institutes  at  Budoi,  Htssar  and  Garladl- 
one  is  giveo  in  the Statement  below.  The 
Krisbi  Vigyan  Kendraa  have  trained  12S18 

persons  in  agricultural  enginetrtog,  prim-

arily  relating  to  all  aspects  of  implemcoti 
during  82-85. ’

Stateaseat

State-wise  tralneei  trained  at  tbe  Central  Institutes  at  Budni,  Hissar  aod  Garladinne

from  1984-85  lo  1986-87.

St.

No.

State/UT’s 1984-85 1985-S6 1986-87

1 2 3 4 S

1 Andhra  Pradesh 85 115 86

2. Arunachal  Pradesh 1

3. Assam 5 8 9

4. Bihar 24 31 21

5, Guijaxat 42 32 10

6. Haryana 328 365 261

7. Himachal  Pradesh 4 5 18

8. Jammu  & Kaihmir 8 7 8

9. Karnataka 1 12 26

10. Kerala 35 31 11

11. Madhya  Pradesh 295 347 355

,12. Maharashtra 102 76 88

13. Manipur 2

14. Meghalaya 4 — —

15. Mixoram 5 2 —

16. 'Naialaod 1 1 1
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35̂ :̂tatem nt C orr€cH 4g 
Reply to  USR

coles of miDor thiogJ.  It  was  oniy  yoiter-

day  that  you  were  talking  about 

the freedom  of tbc  Press.

[English]

SHRI  S.  JAIPAL  REDDY :  He  has 

made ccrtaio remarks against the Speaker. 

^̂,,,JI/it€nuptions)

PROF.  MADHU  DANDAVATE  :  II

li  concerning you  Sir.

(Interruptiom}

MR.  SPEAKER  :  I  can  lake  care  of 

my&clf.

[TramiationJ

Look  here,  listen  to  me.

[EngihhJ

I  have  seen  through  it  and  1  have 

disaliowed  that  motioD  simply  because  1 

I  have  never  lakcn........<In ten u p tton O

[Translation}

Why  do  you  interrupt.

[ English]

I  just  lay  that  I  have  disallowed  that 

motion simply  bccause  f  have go no reason 

but  (  don't  think  we  should  lake  notice 

of such  things.............(imerryptions)

SHRI  S.  JAIPAL  RTDDY  :  Not  your 

question-  It  is  not  a  questioo  of  Shri  Bal 

Ram Jakhar;  it  la  a question  of (he  prestige 

of Parliament.,....,,.(Interruptions)

PROF.  MADHU  DANDAVATE  : 

Vou hold  the  highest  office  in  this  House 

end your dignity has to be protected.

(Interruptions )

[Translation]

MR.  SPEAKER  :  I  have  seen,  Pro- 
felsor  Sahib. (Interrupttonj]

Nothing  doing (Intmuptions)

march 2).  1987 No,3i5Sdt,U.B it6 3tfO

[EmgdMh}

MR.  SPEAKER :  On many occasioos, 

[  have  seen  it.

[Translation]

1  have  seen  people.  I  have 

teen  them  writing,  they  have 

written  alao,  it  is  upto  them.  Good  people 

use  soft  words  and  hot  tempered  people 

use  harsh  words.

[English]

1  dofl’i  mind.

(IntCTuptions}

MR.  SPEAKER  :  Nothing  doing.

Finished.

(Inttffuptwns)

MR.  SPEAKER  :  When  I  say  rulmg 

is  given,  ruling  is  given.

No  question.  Now.  Mr.  Nafk.

i InterruptHms)

MR.  SPEAKER  :  Mr.  Reddy.  Mr. 

Naik  has  the  floor.  You  dcm‘t  take  the 

law  into  your  hands.  Please  behave.

( Interruptions)

SHRI  SHANTARAM  NAIK  :  Pakii- 

Ian  has  given  a  direct  threat  of  waging  a 

war  siAinit  India  and  said  tint  war cannot 

be  ruled out,

[Translation}

MR  SPEAKER  :  Why  do  you  loi« 

year  temper.

[ English ]

SHRI  SHANTARAM  NAIK  :  Pakif- 

tan  hai  given  a  direct  threat.

[Translation!

MR SPEAKER : You  give  It In 

writing. I  this  wfll  not  do.  '
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(9H W  R.‘ PR A BH U ) 
rtrc T i W c :

I beg to lay on

(I)  A copy cach of the foUowing 
papers (Hindi and English versi-
ons) under sub-section (I)  of 
section. 619A of the Conapanirs 
Act, 1956

12.07 hri.

MESSAGES F R O M  RAJAYA SABHA

[English}

SEC RETA R Y  G E N E R A L  : Sir. I 
have lo report the foUowing messagei 
received from the Secretary-General of 
Rajya S a b h i  :—

(a) (i) Review by the Goverom ent
on the working of the P r o  
jecU and Development India 
Lifliited, Sindri for the year

(ii) ADDual R eport of the Pro-
jects and IVvelopment 
India Limited, Smdrt, for 
the year 1985-86 along with 
Audited Accounts and ihe 
comments of the Com p-
troller and Auditor General 
thereon.

IPJac«d io Library. 
4032/r7(

See No LT

(b) (i)

(ii)

[Placed
4033/87]

in

Review by the Governm ent 
on the working of the 
Paradeep Phosphates Limi. 
ted. Bhubdoeswar, for the 
year 1985*86.

Annual Report of ihe 
Paradeep Phosphates
Limited, BhuHiaeswar, for 
the year I9S5-86 along with 
Audited Accounts and the 
commeats of the Com ptroller 
and Auditor G eneral 
thereon.

Library. See No. LT

(I) Two Staiements (Hindi and 
Englftb versions) showing reas-
ons for delay in laying the papers 
m entioned at (1) above.

[P ltced  to L ibrary. 
4032 mod 4093/8^}

See No. LT

(i) “ In accordance with the proviai- 
oof of auh-rule (6) of (he 186 of 
the Rules of Procedure and 
Conduct o f  Bus«neii in ihe 
Rajya Sabha, I am directed lo  
return  herewith (he A p p ro -
priation (Railways) Bill. 1987, 
which was passed by (he Lok 
Sabha at its l i ’ting held on the 
18 March. 1987. aod tran sm itte i  
to (he Rajya Sabha for its recom . 
menda(ions and (o a 'a te  that 
this House ha t no recomroeod- 
a d c n t  to make to the Lok S.^bha 
in regard to the u i d  Bill.”

(li) *‘ln accordance with the provis-
ions of lub-rule (6; of rule 186 
of ih* Rules of Procedure and 
and Conduct of Busineti in the 
Rajya Sabha. I am directed (o 
return  herewith (he Appr€>- 
pnation  (Railways) N o 2 Bill. 
1987 which wa& pa tted  by the 
Lok Sabha at its sitting held on 
the 18 March. 1987, and traof- 
mitted (o (he Rajya Sabha for 
its recom m endations and (o flaie 
that this House has no recom- 
mcDda(ions to make (o (he Lok 
Sabha in regard to the said Bill.*'

(lil) *'In accordance wi(h (be provli ' 
ions of sob-rule (6) of rule 186 
of the Rules of Procedure and 
Conduct of Business io the 
R a jy a , Sabha, I am directed to 
return  herewith the Appro- 
p riadon  (Railways) No. 3 Bill. 
1987. which was p a tied  by the 
Lok Sabha ai its sitthig held on 
the 18 M arch. 1987, and iraDsmii- 
(ed to (he Rajya Sabha for its re- 
com m eodatioos and to state tbsi



Matters under

[English]
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providu* re’^cf from 
I have been p-rsistentJy writing to the 
GcHcrnment in thit reiiard, for the last 6 
y*rars and avc also tJ ised ihe matter in 
the Ht’iisc number of  times.

Nartnadsi mi.frr J a -  

S H R I  V I R D H l  C H A N D t R  
(RarTier) Mr.  Sp ea l e r .  Sir.  
Wa’er  Di.cpnic Trihun.i! in ihcir award 
have allotted 0 50 n.iili.*n acre feet 

water for irr’^Miion in Harmer 
Jalor. ’  dis ’ncts c f  Rajasthan

i» ihf Chaif]

12 . 12 .  Hrs ,
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[Shri  KammoUilal  JaUvJ

cryioi  evcii  for  drinking  water  lo  get 

irrigatioo  water  from  Narm tda  so  th4l  the 

land  which  ha§  be.-n  lying  dry  and  parched 

for  cemurtcf  could  be  irrigated.

‘  Keeping  in  view  the  giant  size  of  ihe 

above  projcci  and  also id viCW  o f   t h e  

backwardneii  of  ihcse  desert  diftricii  in 

the  border  area,  the  Ceniral  Government 

should  make  allocaiton  to  the  Stale 

GovcrDmeot  in  the  Scvcnjh  Five  Year 

Plan  and  on  m   part  the  State  Government 

should  alio  make  suiricienl  provisioo  so 

that  the  work  could  be  ia*cn  up  on  war 

footing  and  Narmada  water  could  be 

supplied  to  Barmer  and  Jaloie  diitricts 

for  irrigjiion  by  199!  to  turn  these  desert 

districti  into  giecncry.

I En fifth/

(ti)  N erd   la  «et  up  a  rc>o!v!ni*  fuf»d  la 
*afii{«afJ  ihr  Inftri’V   of  iikh.iiiti 
grow  n   io a 'hra  Pradrsh  srd  dirrcl 
li4 > a riu   borfrd  U)  t i j r l   piirchiii'<>  of 
tobacco  uf  mifiiiDum  sopport  pricti.

SHRI  V.  SOBH A N \DRF.LSWaRA 

RAO  (Vn4vw»da)  :  Tobacco'  grower*  m 

Andhra  Pr.idĉh  are  facinp  unprecedcnied 

cusii.  Only  K.5  rmllion  kĝ.  of  tobacco 

has  been  purcha  c-J  a%  on  date  as  against 

IH  milUon  kgs.  tlurtng  jhe  sanie  perioJ Jast 

year.  Tha  avcr̂je  pncc  rcûliicd  is  much 

le§« ihar» v̂hai uas recci'icJ l«st year. The 

tobacco  brought  on  fo  the  auc  ion  plat-

form  •»  n>t  %alJ  lor  manv  Jays  causing  lot 

of  inconvenience  linuncial  lo«s  to  the 

growers.  The  .Muv.iry  of Com  ncrcc  should 

take  immeduie  to confirm  the export 

orders  for  USSH  anJ  o'her  cou nines  for 

the  current  year  as  uc!l  as  for  next  >e.ir, 

and  distribuie  thr  order  lo  a  lar̂e  number 

of traders  which  rê'U i  m  better  prices

lo  growers  If  tiaders  J.» i\ot come for-

w a rd ,  the  Tob-iCvO  UôrJ sh d start 

purchase  opcf̂HiOfit  at  the  minimum 

luppori  pricei  and  and  pass  on  the  pjofit 

received  to  the  grojveri  be*:tu«  iheie  is 

no  increase  in  m*nimun  support  price 

for  Ihe  last  two  years  though  the  cost  of 

cultivation  has  lOwrcased  to a  considerable 

extent.  The  Government  of  laJt*  should 

•et  up  a  revolving  fund  of  Rs.  100  crares 

for (lurchaie  of tobacco  just  on  the  lines 

of  revolving  fund  for  purchase  of 

jute by Jute  Corporation  of  India.  The

Government  should  allocate  more  fundi 

for  extension  and  improved  cuitivaiion 

practices,  installation  of  J.T.S. iackela. 

etc.  to  the  growers.

(rii)  Need  to bring  the puy  scales  of  pob- 
lie  sectur employee*  ut  pur  with  pay 
scales  i/f  Ceotral  Gofernmcnt  em-
ployees.

SHRI  AJOY  BISWAS (Tirpura West): 

Sir,  public  scctor  uadcitakmgs  on  Central 

pjy  paiiero  are  aDout  70  in  numoer  wiib 

more  than  live  lakD  employees.  Accord<og 

to  the  Founh  Pay  Commission,  tbeir 

num£>er  unJ  pay  scajea  caonot  be coosi- 

Uercd  in̂gnfUwaot.  ih e  employees  of  ibese 

public scctor uuitk arc uotjntereaed lo get 

acliDked  from  Ccm iai  Government  wage 

structures,  in  fa-i,  they  arc  trying  to 

coo,derate  wuli  Uic  oianagcmeat  for  increa-

sing  elliw'ieucy  lo  ihc  mandgement  and  to 

remove  ail  impedtiuents  in  productivity, 

p'>ientiahty.  duersiiication  and  expansion 

so  that  self-reliance  can  be  achieved  soon. 

At  the  same  time  they  are  opposed  to 

privatisation  of  lodustnes  reserved  for 

public  sector.  Contrary  to  the  general 

imp-̂cssion.  the  emp  oyees  in  these  seventy 

public  scctor  undertakings  are  not  in  the 

‘hgh  ̂ âge  island’  and.  therefore,  they 

want  conttnued  parity  with  Central 

Government  wage  pattern.  They  have 

app'dled 10  a!l  concerned  but  have  failed 

to  reccive  any  response so far.  I,  therefore, 

urge  upon  the  Government  and  the  Minii- 

(er  concerned  lo  make  a  statement  in  the 

House clarifying the  Government’s  position 

in  the  matter  and  clear  the  suspense 

crea’cd  for  these  five  lakh  public  scctor 

employees.

[Translaiian ]

(*iii)  Need  to  extend  G nalior  Chhapra 
M a i l   Iff) 10  Aera  and also  to provide 
stoppage  at  Moreoa Station.

SHRI  KAMMODIL\L  JATAV 

(Morcne)  :  Mr.  Chairman,  Sir,  Chhapra 

Gvvalior  Mail  has  a  17  hour  halt  at 

Gwalior.  Agra  is  a  business  centre  and  the 

traders  undertake  journey  daily  from 

Gwalior  to  Agra  and  back  for  purchase .of 

goods.  Gwalior  too  has  been  the  capital 

of the  Slate  and  is  considered  an  industrial



S i.R e s i,r € , Approval
o f  M t B i s t e f t  { A i i o w a n c e s

[E n g lish ]

[Ttonsialionj

to



St, Rest, Approval
o f  M tnisien (Ailowances

(0

of

a



[ E n g l i s k i

[ T r a r t '  i a f i c f j

10 i o*an cc

At

(Engilsh]

I  T r a n s l a i i o n ]



m  St. ResL re Approval  CHAITRA  2,  1909 (SAKA}
of hfinhttrs (Allo'v̂'ances

etc.! Arndt*' Rules  382

Urge eoQStitueocies  thry  are terving.  You 
abould keep  In  view  how  best  they  can 
serve io  iheir  cooftiiucnciet.

I  am  exr̂retsing  the  reelingf  of ail  oI

us.

SHRI  GIRDMARI  LAL  VYAS 
(Bhilwara)  :  Mr.  Chairman,  Sir,  the  hoD.
Minister  of  Home  AfTair&  has  made  a  gross 
discriminstion  between  ihe  Member*  of 
ParJiameni  and  Ministcii.  First  he  rat&cd 
the  aroount  in  our  ease  to  Ri.  20 CKK)  I n  
case  of  Min'Sfer?.  ihii  amount  was  R»-
15.000  which  he  has  ra-scd  to  R<  50.000. 
But  in  our  CJ'̂e  it  has  remained  Rs  20.0JO. 
Mr.  Chiirmin,  Sir,  can  >ou  lell  us  which 
vcbicte  can  he  purchased  for  Rs.  ̂0.00r>  ?
(Int̂rrupttO'iSi  As  some  hon.  Meojbcrs 

have tUo saiJ. the nrice of even the 
Maruti  car  is  Rs  75  No  vehicle  Cin 
be   p u r c h a ̂ e J   wi t h  l e»i   i h a n   th«4  pr i ce 
Therefore.  I  «ant  y«"*u  make  it  at  Icait  Rs 
I  takh both  for  Mimsrers  and  Members

Secoovlly,  this  amount  of  Rs.  I  lakh 

»hou«d  I'e  u.icicsi  frte  k)  that  ihc Mem-
ber!  have  no  d:tlicu'!y  in  rcpjyiog  this 

amount  on  time.

Besides,  we  ftet  jonsiilutncy  allowance 
of  Ri.  1250  Hon.  Minster,  you  get 
f o v e r n m e r t   vehi cl es  f or   oft»cal  u?.c  but   we 
have  10  make  payment  towards  hire  char- 
pes  and  tiieiel  anJ  petrol  when  we  j{o  to 
our  con̂iifiiencics  on  SatT*rtla>s and 

Sundiyi.  This  amount  of  Ks  1250/.  is 
ipcnt  in  two  dnys  sfid  ihcre is  no  proviMon 
for  the  rest  of  the  month.  Therefore, 
either  this  should  be  enhsnced  substnnfi- 
aPy  or  provision  for  vehicles  Tree  of 
charge  may  be  tn̂de  for  us  in  our  constitu- 
eftcies.  Then  we  do  not  mind  even  if  you 
withdraw  this  allowance  of  Rn.  1250/.

SHRI  AJAY  MUSHRAN  :  I  get
vehk'lcs  in  my  urea.

SHRI  G IRDHARl  LAL  VYAS  ;  You 

might  be  geittnji,  but  we  do  not  get. 

Either  you  arrange  vehicles  for  us  from 

Ihe  State  Governments  or  raise  the 

coosiitueocy  allowance  ao  that  we  under-

take  four  of our coos*ituencies  and  serve

them  properly.

Similarly,  Membera  of Parliameot  must 

be  provided  with  Personal  Assistants  aod 

a!fo  a  typewriter  so  that  they  become 

more  active  and  contribute  more  lo  *the 

development  of their  area;  so  that  they 

arc  able  to  make  protracted  correspond- 

encc  and  draw  the  attention  of  Ihe 

Government  towards  burning  problems 

and  you  are  able  to  take  timely  decisioiss.

Just  now,  an  hon.  Member  was  making 

a  point  about  the  salaries  of  M.Ps,  You 

arc  aware  that  êf’n  a  class  IV  employee 

is  now  getting  P„$.  1000  following  the 

acceptance  of the  fourth  pay  commissioo's 

report.  In  this  way.  you  have  placed  us 

in  clafs  IV,  In  the  protocol,  you  have 

put  us  at  number  one  position,  but  in  the 

niattcr  of salary,  we  are  being  treated  as 

class  V  employee.  Therefore,  some 

provision  should  be  made  to  conform  the 

protoco!  50  that  the  prestige  of  Members 

of  Parliament  is  mamtained.  Today,  when 

a  class  IV  employee  happens  to  meet  us 

he  thinks  that  these  people are getting  less 

salary  than  he gets.  This  position  must  be 

taken  noic  of

You  have  also  shown  discrimination  in 

the  matter  of  house  rent.  You  do  not 

recover  house  rent  from  Ministers,  You 

alvo do  not  recover  house  rent  from  those 

Members  of  Parliament  who  have  been 

al otied  flats.  Rut  house  rent  is  reco-

vered  from  those  Members  of  Parliament 

>̂ho  have  been  allotted  bungalows.  This 

recovery  of  houŝe  rent  sh o u ld   also  be 

stopped  so  that  everybody  is  treated 

equally.

I  would  like  lo  make  a  submission 

about  the  medical  facilities,  '̂he  Ministers, 

even  in  case  of minor  illness,  arc  entitled 

to  go  to  the  U.S  A.,  United  Kingdom, 

etc.,  wherever  they  want,  bui  the  Members 

of  Parliament  do  not  get  admission  even 

in  the  All  India  Institute  of  Medical 

Sciences  here.  Wc  have  to  face  a  lot  of 

ditTiculties.  Y ou  must  treat  us  equally  so 

that  we  have  no  difficulty  in  getting  ad-

mission  in  the  All  India  Institute  of 

Medical  Sciences.  If  somebody  suffers 

from  any  major  illness  and  if  you  are 

generous  enough  you  send  him  for  treat, 

mcnt  abroad.  This  discrimiDatioD  must

eod  and  a!I  should  be  treated  equtlly*
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The motion was adopted,

The motion was adopted.
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Ciaiue I  was added to the Biti.

1  h i Enacting and Titte were 
added to the 'm ti,

The motion adopted.
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I c o n g r . i u l i i e  t h e  D e p . r t m . n l  o f N o o -  

e o n v e n l . o n . 1  E o e r * y  S o u r e r ,  o o  d a m .  «  

v e r y  c o m m e n d i b l e  * o r k .  A p a r t  f r o m  

p r o v i d i n g  e n e r g y  .t local level, i n  pro- 
» r . m m «  h . v e  •  dirett r e l e v . n e e  t o  

.fror,.i,iion. . n d  h y g i e n e  e n d  l o  

lociil a n d  w o m e n  w tlU te  b e t i d e t  p r o v i d -

ing lot o f  rerlili.er tbni ii o r e d e d  l o  tb e 

f a r m e r j  a n d  h e l p i n f  agri culiorai d e v e l o p -  

m e n .  G r a d u a l l y  ,b.. b i o - g a .

"  •• ' « ' < y  •  v e r y  g o o d

a l i o  

h a v e  b e e n  r e d u c e d  W h i l e  

O o v e m -  

b e c a u i e .  

r i m e  s h o u l d  

v e r y  

p r o g r a i m r e .  G o x e m n i e n i  t o  

( R i j . p u r ) :  2 U l  C e n t u r y  d o e .  o o t  n e e d  

M R .  D E P U T Y  S P E A K B R  : Natttral

G a s  w e  r e qu ir e, P r o f e s s o r  7

S H R I  V .  S 0 B H A N A D R E E 5 W A R A  

R A O  ; B y  t h e  e n d  o f  19*6.87, 8  l a k h  

p l a n t s  will b e  there. T h e y  will b e  t t v i n g
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2t.S0 lakb loDnct of wood vatoed At R i.  
113 crores. lo  f ic t. ibe fertilizer tb i t  will 
be coming out of tb t i  p laot will a l to  be 
valued at Rs. 113crorcs. So. coocerted 
effortt should be m ade to eocourage ibe 
people lo the villages. e«pectiUy tbose who 
are  tivlng lo villages near the forests, to 
take up Ibis. Hecause, k  will discourage 
Ibe people to  go to ibe forests and cut 
trecA. So, m ore efforts should be m ade oo 
the people Hviog to the villages oear the 
foreats to  take ib i t  up.

plant working on bio-mass, water 
hyacinth, green leaves aod tea-waste etc. 
1 have seen it. 1 fell very happy, when I 
have seen lucb  p lan 's  in a social welfare 
bosiel a t Tallarevu, East G odavari District 
in A ndhra Pradesh. 1 believe that it will 
help a long way especially in the delta  
areas where this water hyacinth has 
become a big problem. So, by using tha t 
as feedstock we will be able to help both 
bio-gas geoeration as well as removal o f  
tbe weed from the draios.

Similarly, regarding the communal lat- 
trioes also. I am very happy that slowly it 
is catching momentum. Till now, in all 
(he villages even ladies do not have com* 
muoal ta(rines. F o r  your ioformatioo. o n -
ly this facility Ii availabto io lowos aod 
d ite s  aod oot in villages. Is it oot (be res-
ponsibility of tbe G overom eoi to  provide 
latrines for the ladies ? bo, io every viU- 
Age, let the commuoal la tn o es  be cooaiiu- 
cied for ladies.

MR. D EPU TY  SPE A K ER  : They arc 
giving this facility. Sometiines, (heir maint- 
eoaoce.is very poor.

SH R I V. SOBHANADRF. SWARA 
R A O  ; In many viiUgei, wc do  oot bave 
this faci'liy. Such lairiaes be constructed 
and (hey be connected to the bio-gai pla-
nts. I>et the State G overom to ts  as well as 
tbe local bodies a 'so  be involved io it. 
Let it not alorve be tbe prograniifte o f  the 
C o v eromeat of ImSia. 1.^1 the burden also 
be taken up by the State OoverDmenls a i 
well as (he local panchayata or (he pacha- 
ya( saniitles. A lternate feed-stock should 
also be (bought of.

There  is vast scope in Punjab. Actu* ‘ 
ally, in Puojeb. paddy straw it being burnt 
In order to pave the way for winter wheat 
cultivation. So, they b u m  (bis paddy- 
straw. There is ample scope to produce 
hiogas from even paddy-straw.

Similarly, when I had gooe through 
the litera ture  th a t  has been supplied by 
the M ioiatryi 1 did not find one fm portaot 
Work o f  a notable  icieotlat by oame Prof.
G.S.&. Naraaimha M urthy  o f  Bom bay 
who suceeedcd in developing bio-gaa

Further, improved chuIoM have been 
catching momentum. Till now 25 
lakb improved chulas have been installed. 
They will be saving nearly Rs. 70 c ro res  
worth of wood per year. So. i appeal tha t 
more fuods should be spent on this p ro -
gramme. In fact, the o ther day. th e ' 
Minister was telling that in the last three 
years, they have spent Rs. 230 crores on 
this non-cooventional renewable energy 
programme. Bui ibe actual benefits that 
bave been accrucd out of this p r o g ra n ^ e  
would be much m ore and they would have 
crossed over this Rs. 230 crures. It is 
m ore thao the R> 230 crores. While the 
Goverom ent is losing so much money in 
several o ther sectors, here is a sector 
where you are gaming so much for the 
oaiiooal development as well as in ihe 
natiooai welfare also, this is quite essen-
tial. Similarly, Members of Parliam ent 
were asked to indicate one village out of 
their Parliam entary con&tiiuencies. All of 
us bave informed. We request the G ovein- 
mcot to take ioiniediate action on the 
urjagaimr programme.

Lastly, regarding coal productiooi 
though this year tbe coal production Is 
around  165 million tonnes as against the  
target of 166.8 million tonnes, sincere and  
consistent efforts should be made to  reach 
the future targets of 226 million tonne t by 
the cod of 1969-90. I t  is not very far 
away. It is only two years from now on. 
M ore efforts should be made. To achieve 
higher productioo of coal, unfortunately* 
cveo the electricity is not supplied to  the 
coal com pa Dies.

Actually due lo Don-supply of ad e q u a tl  
quantity  o f  elcctricity, due to  power 

ah o rtag e , loss of production of coal i i
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higher. W e  cmn g e o e r a t e  

c h e a p e s t  electricity if a  t h e r m a l  p o w e r  

st at io n is set u p  io N o r t h  K a r a m p u r a .  

H o w e v e r ,  at R o p a r ,  B h a i i n d a  a n d  a  

p o w e r  h o u s e  fn U . P .  w e r e  let u p  iost ead.

(EngUth]

I w o u l d  like t o  c o n g r a t u l a t e  at t b e  

o u t  i«l t b e  Oovtrofi ie ii t o f  In di a, pa rt -
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[Shfi Srlvallab Panigrthi]
hu m in  factor because o u n  is a populated 
country. We cannot go oa mechanising 
everything, and ignoring the unem ployed 
people wh3 are increasing manifold. 
Therefore, jobs for both old and young 
people have to be provided there. About 
land acquisition, I do not agree with wbat 
is mentioned in the report that because of 
Bureau of Public Enterprises directive given 
to  all the Ministries including that of Energy 
that the job  will not be linked up with the 
cases of land acquisition. But taking the 
peculiarity of the coal field, land acquisi-
tion problem has got to be linked up with 
providing job. Otherwise, it is very diffi-
cult to  obtain land from the oustees. 
W hen we are giving employment to so 
many thousands of people in the coal 
production, why do we not also employ 
on priority basis among those who are 
losing tbe land.

Again, you see, there is fire, sometimes 
in the coal field, with the result, there is 
tremendous loss in the coal soctor. There 
is a solution to this. Coal ahoutd be ready 
for mining and only on orders OBR 
should be done. That way. 1 think, we 
can stop a lot o f  wastages and  loss that is 
taking place because of fire.

With this. I will suggest one more 
thing.

M R. C H A IR M A N  : Hon. M ember’s 
time is up.

SHRI S R IB A L L ^V  P A N IG R A H I : 
There was a sub group of the Consultative 
Committee of MPs attached to the Minis-
try of Energy which went into  the various 
aspects  of the coal working and it had 
come out with several useful recommenda-
tions. Those recommeodatioQi should be 
implemented in letter and spirit. Also 
there is a proposal to set up a committee 
to  go into tbe production cost etc., o f  the 
coal industry. That should be done imme-
diately. W ith these words. 1 support tbe 
Demands.

Orissa which has trem eodoui reserve of 
coal is neglected and is ignored. There is

DO Coal Com pany or Coal Division in 
Orisaa. There should not be any delay to  
create a subsidiary Company with two 
Coal Divisions io Orissa.

(Interruptioms)

SHRI V. S, K R ISH N A  IY E R  (Banga-
lore South) : Energy is the roosi impoftant 
infrastructure for the economic develop, 
ment o f  our country. This House h u  
realised its imoortance and (hat Is the 
reason why they have taken (bis very 
subject for the discussion of this Ministry. 
I am sure the discussion of the other 
Mintstries this year will be more lively 
because we have started with energy I

The Prime Minister has said time and 
again on Ihe floor of this House th a t  w« 
will be self-sufTicient in power by the end 
of tbe Seventh Plan. But what is t b t  
actual position 7 H itherto, balf-a-dozeo 
Members have already spoken aod bave 
given a vivid picture of the position of 
power io our country.

Even now, in most of the States, there 
has been power cut to (he extent of nearly 
80-85%. The position ha t remained the 
same what it was a year before last.

When we asked questions in this 
regard. Ihe hon. Minister for Energy says 
tha t the Centre has responsibility for the 
generation o f  only about 15% of the 
power and the rest of tbe power genera, 
tlon is in the hands o f  the States. Wbeo 
th ii qcstioo ti asked in Che Slate Assem-
blies. they point their finger to the Centra. 
The State Governm ents say *'What is that 
we could do  7 The Ceotral Qovernm ent 
is not coming forward with inveitmeni. 
(hey are not helping us.** This is very 
unfortunate and it is a very sorry  slate 
o f  affair. The net result o f  ii Is ehe people 
are lufTering The industry is fufferiog and 
the country is incurring very heavy low 
on account of this.

One good feature I find io the report 
of the Departm ent of Energy Is tha t Ibera 
has been an improvement io the plant 
load factor. T berf  ti a  g ro d  perceotage 
o f  Improvement. But. at tbe same tlma,
I am very to r ry  to  no te  lo tbe report tbAl
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[Shri V. S. K iith n a  Iyer]
The cDtire uatioD h  sufferiog from 

power fionDe. O f course, it it  niy duty to 
p le td  for K arnataka . There arc many 
o ther Slates also like R ajasthan which ii 
really suffering. Y ou must do something 
about this. The Prime Minister and other 
M iniitcrs should have discussiooi with the 
S it ie  Ministers. D on’t pass on the buck 
from the Centre to the States bccause that 
is not going to  work. Unless there is 
encrgv tbe country caooot progress. All 
Ihe policy measures may be in the papei; 
we hope that there w!U be action on them, 
on the part o f  the Government also.

W ith thefc words, I conclude Sir.

t h e  M IN ISTER O F STATE IN TH E 
D E PA R T M E N T  O F  POW ER IN TH E 
M IN ISTR Y  OF EN ER G Y  (SH R IM A T I 
SUSHILA R O H TA G I) : Is it possible to  
bring about a miraculous change overnight 
so that all the ash contents in the coal is 
removed overnight ?

[Translation}

16.5/ brs.

SH R I D ILEEP S IN G H  BHURT^ 
(Jhabua) : Mr. Chairm an. Sir, I rise to
iupporl the Demand for G rants of the 
Ministry of Energy I was listening to the 
speeches of my colleaget very patiently. 
The Opposition Members see nothing but 
adulteration. Nobody excepting them 
knows better as to who makes aduhera tion  
in coal. I do not know what has gone 
wrong with their eyes that they see only 
evil ia every good thing and oppose it.

We have electrified about 3.74 lakh 
villages during the Sixth Plao, which comes 
to  about 65.4 per cent. T he  prccentage 
of pump sets energised comes lo about 50 
per cent. This is our endeavour to  pro-
vide electricity to each and every citizen of 
tbe country and for this purpose, our plan 
is to accelerate the speed of electrification. 
The question is how to generate the 
Dseded energy. The Governm ent are totally 
committed to  supplying electricity to the 
rural people to  facilitate their development 
and for this purpose electricity will have 
10 be generated by thermal power stations.

hydel power i t i i io o i  or throagh  Mber 
lource t.

I beloQg to Madhya Pradesh which has* 
a num ber of hydel power stations. Th« 
State has a great potential far the genera-
tion of electricity but I would like to  p o ln r  
out that 8-9 thermal and hydel pow er' 
schemes are pending with the C e s t r i l  
Gdvernm eni for approval. I would like to  
ask the bon. Minister as to  why Ihe 
Central G overnm ent does not clear th e s i  
schemes to augment the power generation 
when sites and o ther infrastructure f(^ 
these schcmes are available within the 
State. The schetnes remain pending « l ih  
the C entre  for 10 to 15 y e a n  as a resolf 
of which their cost escalates so much that 
it becomes difficult to  m aintaio them. 
Therefore. 1 would request you to  clear 
the pending thermal and hydrc^electrk  
schemes of the Governm ent o f  Madhya 
Pradesh and to generate e lec trkhy  from 
these schemes. There is so much pote«- 
ital for generation of electrtcity tha t 
Madhya Pradesh alone can meet the power 
requiremems of the country i s  a whole,

Orissa. Bihar, G ujarat etc. owe larfe 
am ount of money lo Madhya Pradeili 
State Electricity Board. I would reqtiett 
the hon. Mmister to use his good offices 
to get these does amounting tu crores o l  
rupees cleared. 1 have a long note wifh 
me tn thts regard and if I start reading il; 
it Will take much lime and I do not h«v9 
time at my disposal. Madhya P radesh  has 
enough surplus power which should b«‘ 
utii.sed for the benefit of the people.

There is ano ther problem to which I 
want to draw your atten tion . Trucks 
loaded with 30 to  40 tonnes of coal pais 
through the highways o f  M adhya Pradesh 
as a result of which the conditton of tbe 
Stale Highways is very bad. When the^ 
Central Government transports coal th ro -
ugh these roads, it must take over them 
so as to carry out repavs . The State 
Governnient does not have rMoitfcea to  
m tio ta ln  these highways. Tbe list o f  tuch 
highways is quite large and if I atari coww* 
ting them , it will consume much o f  nay 
time. ^>25 higbwaya are such tb ro iitb  
which eoal is transported  to  B ih ir ,  
G ujarat a sd  Souther a India. Coal to 

. transported  to  Bibar also by these roads.
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tbernisl power s t i l io o  is beiog shifted 
lime lo d  iga io  ? Therefore. I  would like 
to  request ihe boo. M inisier of Energy 
to  use hit good olTlcet and earn  credit 
for ten iog  ud the thermal paw er station. 
The G overom eai policy is to give top 
priority to the devefoproeot of backw ird  
areas aod to the welfare o f  tbe farmers. 
Shrimati lo d ra  G i o ih i  used to say that 
If you want lodta to prosper and prO'
g re u ,  theo first oi' all lake care of villages
and farrners. It was the policy o f  Shrt 
Jawaharliii Nehru and  it is ihe policy of 
Shri Rajiv G andhi. You are  loakiog
after this most im portant Ministry.
Therefore, I would rct^uett you to leave
oo iiooe  ufiiuroed in setting up the 
Ihermal power station lo our area.

The second problem Is that of shortage 
of power to which most o f  the hon. 
Members have made a lefcrencc. In 
spite o f issuing several d irections to the 
Slate G overnm ents there is no  improve- 
men! io power sup ly to farmers, what 
soever be iheir figures. Tbe cost of 
power luppited to them is also  so high 
lhat they are  unable lo pay them. The 
po^itiuo regarding corruption  m (he U P. 
Eleciricay Board is m u .h  ihai the em p-
loyees of ihc BoArd inflate the bill for 
Rs. 80 to Rs. 8,00 t aod  there is nobody 
to question them. It is only they who 
can reduce it. It ti, therefore, oecensary 
to lake ca te  of the vlllaites. It is oot a 
sectei whjit is going on in G u jara t . The 
enure House it aware of It. There is 
now greater awareness among the farmers 
of o ther Slates also. 1 am afraid, if 
excesKS continue to be com m itted on the 
farmers, if ihcir ditBculiies arc not remo-
ved. then the farmers of lo d i t  will unite 
organise themselves and the dream of 
forging the country  io lo  21 si century  
may not bccom e a reality . Therefore, 
you must take care of it. I shall give a 
few insiaocet o f  the U tta r  Pradesh State 
electricity Board. There i  C o n tr ic t  is 
signed between the farmers and the State 
Glectrieity. Board for the supply o f  ele-
ctricity We are alt conversant wdh the 
provisioos o f  the Indiao C ootract Act, 
accordiog to  which both  tbe parties are  

required to  boo o u r  the conditions stipu-
lated thereiQ. But (he po tit ioo  regarding 
*he coQiract between U PSEB aod fa rm ert

is r h i t  electricity Is oot supplied for 
m onths, years toge ther. the electric 
coonection Is not given, but electricity 
bills aresent to  the farmers. The G overo- 
ment o r Electricity Boards do not supply 
electricity, and (he consum er, farmer and 
poo r  labourer suffer. Is it fair ? Why 
should (here be such contrac( ? You 
must supply electricity under tbe c o n t-
ract. Tbere can be some variations io 
timings. If there Is a theft of electricity 
or a strike io (he departm ent, the larm 
does 001 get electricity for his fanners 
on lime. W'hen you do not supply ele-
ctricity to  small scale industries, the 
fault is yours. Why should th e  farmer 
pay (he penally. Let it be paid by tbe 
small scale industries. I do no t th ink  
(hat (his type of contrac( exists aoy 
where except in U ttar Pradesh. Electricity 
Board. The hon. Minister should issue 
clear im tructions to the State Governm ent 
to see that no such contract is signed. We 
have als'^ written to the Governm ent o^ 
U tta r  Pradesh that nothing of the sort 
should take place. The (hurst of rural 
electrificitioo programmes is also dimini- 
sbirrg gradually and (hey have failed in tbe 
districts of Gbaztpur, Dcorta, Balia, Basti, 
ATamgarb in eastern U ttar Pradesh. The 
electricity is not supplied there when It is 
required. It is supplied during night hours. 
Villages are not electrified and fictitous 
figures are sent.

Therefore. I want that a special note 
with regard to rural elecirificatioo should 
go on behalf of the Central Governm ent 
to the State Governm ent so tbat the 
Goveromenl of U tta r  Pradesh does not 
show aoy lix ity  in the m atter. The big 
villages which have oo  electricity should 
be elecirified at (he earliest.

I would like to  submit a few more 
things. This Ministry has laid down certaio 
norms for setting up of thermal power 
stations, such as availability of coal at a 
given distance, avmi'ability o f  broad gauge 
line, etc. At some places broad gauge link 
have beeo coostrucfed but coal is lyiog 
accumulated at pitheads. It is the duty 
o f  the G overnm ent, of the D epartm ent o f 
Railways to  lay broad gauge lines. I f  for 
•om e reasons, tbe Britishers did oot 
lay b ro id  gauge lioes at these places, It is
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W i t h  t b e t e  w o r d s ,  I c o n c l u d e .  

[E n g lttk J

S H R I  A T A U R  R A H M A N  

M r .  D e p u t y  S p e a k e r ,  Sir, I 

w i t h  

I 

A s s a m ,  y o u  t h e  
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■ru. CbiiceiitSrtloD of tb ttt  plinii to  one 
irei  teids to pollmioD and causes  many 
iacurable  diieascs.  Hon'ble  Mtnrttcr  may 

kindly %ti up  these  plants  ro  such  a  «̂ay 
that  Ihey do  not  pote poitatioo  probtems.

1  tequttt  the  Govt,  to  rcduce the 

•loeirlcMy  rates for  fmall  scale  industries. 

Bkcirlclly  rates  have  beco  lalwd  in  Tamil 

Nadu.  They charge  even 90 palic  per  unit. 

This  ii  an  cicrbitani  rale.  This  himpers 

ioduitrial  development  in  Tamil  Kadu.

Osntfat  Oovt.  inuit  fix  a  ceiling  on 

flecirichy  ratci.  At  least  It  must  provide 

to indattrtaltffi  with  an  mvestn̂ent 

espital  of  ftt.  5  laHrt.

The  Tamil  Nadu  Flectrimy  Hoard  has 

railed  ihe  depofi's  of  power  eosumcTt  by 

50*v  25%  and  I0t>̂;.  This  has  cained 

hardihip  lo  many.  A  cellmg  most  be  fixed 

on  this.

I  IMTO  iM t pomtt  nroduction is  being 

c n tr ̂ e d   lo  private  ent'icprencitfs.  Ih ls 

would lead  to many  animol cs. Differenl 

m e t   will  cevie  Iriio  being  and  iliis  wiil 

GRaie eitny

The* Cm tral  Oovt.  itioutd  be  the  only 

iulhortty  to  stippty  pôer.  They  should 

contfhuie  a  central  board  for control  and 

m pply  of elecTflctty.

Reeeîy. whto the Tamil  Hadu  Govt, 

•pproiclicd iht ICaraataka  Govt,  for  Cau-

tery  wkier.  the  latter  has  aakad  for  ciectrt* 

dty  In  niru.  Isdia  is  one  cotioiiy.  This 

sort  of qmM pro quo bef\fcrcB  oae  ilate 

and MotlMr  tn  ihia  United  India  Xi  a  sad 

tbieg!  Ttuf* coiidftloo  must  go.

The  condition  of employees  in  electri-

city  boards  ire  far  from  larisfactory.  Their 

lot  must  be  Improved  Housing  faciHites 

must  be  provided  to  these  employees.

[EngHih}

I7.SI  boUM

DR/  P.  VALLAi  PERUMAN  (Chi-

dambaram)  ;  Mr.  Deputy>Speaker,  Sir,  I

rise  to  support  the  Demands  for  .Grants 

for  the  Ministry  of  Energy  for  the  year 

1987,88.

Sir,  Energy  plays  a  very  impcriant 

role  &CXI  only  to  agriculture  for  tbe  enco- 

mic  development  of the  country.  Ours  is 

a  vast  country  having  a  large  potentiality 

in  power  generation  and  huge  deposit  of 

coal  and  IigoUc.

Sir,  power  is  generated  by  three  ways- 

(I) hydel,  (fi> thermal:  and  (iii)  nuclcar. 

Since  there  u  a lafge  deposit  of  coal  and 

gas  in  (he  country,  thermal  pouer  genera* 

(ion  IS  the  mosi  cheapest  and  ihi&  can  be 

ensured  during  the  fai.ore  of monsoon.

Sir,  in  my  constituency,  Chidambaram, 

in  South  Arcot  district  of  Tamil  Nadu« 

about  3300  million  tonnes  of  ligoiie  re&er- 

vtt are  available  in  Neyveli  This  uorLs 

out  to  about  90%  of  the  total  lignite 

reserves  in  the  couairy.  The  Ii(jnitc  avail-

able  berc  has  much  less  ash  content.  On 

the  basis  of regular  production  of  lignite 

which  w ould  feed  for  production  of  iher- 

mal  power,  the  first  50 m.w.  unit  of  ihe 

thermiil  power station  camc  into  being  in 

|9f>2.  With ihc sanction of sccond  mine cut, 

there will  be  3  units  of the Second  Thermal 

Power  Stations— the  first  unit  with  the 

capacity  of  fc30 m.w. has  already  been 

commi&sicnod  and  the  second  unit  and 

Uie  third  omt  will  be  commtsstoned  in 

March.  1987  and  March,  1988  rcspectrety. 

In  alt,  Ibere  «--iH  be  four  thermal  power 

getKration  units  by  February,  I99J.  In 

1985-86.  the  load  factor  of  Therm al  Pow er 

Siatioa  in  Ncyveli  Lignite  Corporal ioo 

was  75%  as  agaiost  tbe  national  awragc 

o f  52.4®o.

Sir,  for  the  last  many  years,  due  to 

failure  of monsoon,  Tamil  Nadu  has  been 

facing  acute  power  shortage.  About  58% 

Tamil  Nadu's  power  requirement  is met  by 

NLC.  1  would,  ihrreforc,  stroogly  plead 

with  OoverBment  to take  up  tbe  proposed 

expanifon  ̂ progremnac  tmmtdiately  and 

complcce the  following  projects  both  for 

power geoeratioo  and  tigmte  production, 

90 tbat power  starvation  faced  by  Tamil 

Nadu  year  after  year,  is  removrd  com- 

pletety. The feasibility reports for atl these 

prcjecis  have  already  been  prepared  ;
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[English]
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